i
i WEELKY STATEMNT FOR DESPATCII OF ORDER B
EXCISE APPEAL BRANC )
CESTAT, NEW DELII-110066 .
2 FROM 01.04.2019 To 05.04.2009 | i
| SNO. [ APPEALNO. ORDERNO., DATE OF DATEON
{ ORDER WHICH ORDER
RECIVED DESPATCHED
; FROM THE PS
TO HON’BLE
PRESIDENT/V
ICE
PRESIDENT/M
EMBERS L
FINAL ORDER | | B
[T, E/5162472018 FO/53567/2018 25/03/2019 03/0412019
(2. E/514392018 F0/50379/2019 15/03/2019 03/0472019
3. E/5244172018 F0/50380/2019 19/03/2019 03/04/2019 H
[3. E/53375/2018 F0/50382/2019 2070372019 03/04/2019 B
313, | E/33701-53700/2015 | F0O/50383-50391/2019 | 18/03/2019 03/0472019 |
A5 TEN23612010 & F0/50392-50393/2019 | 18/03/2019 03/0472019
E/2991/2010
15. | E/54051/2014 FO/50394/2019 19/03/2019 03042019 | |
[17. | E/52846/2018 F0/5040172019 19/03/2019 03/04/2019
18-10. | E/34187 & F0/50402-50403/2019 | 20/03/2019 03/0472019
34520/2014
30. | E/5251472018 F0O/50413/2019 26/03/2019 03/04/2019 ]
3753 [E/1291-1293/2010 | FO/30415-50417/2019_| 26/03/2019 03/04/2019
3356 [E 52438 & 52758 & | FO/50418-50420/2019 | 26/03/20199 03/04/2019
27-31 F0O/50426-50430/2019 | 28/03/2019 03/04/2019
& E/33433 &
| 15374172018
MISC ORDER
1. E/ROM/50056/2019 | MO/50197/2019 18/03/2019 03/04/2019
IN E/2319/2008
2. E/ROM/50064/2017 | MO/50240/2019 25/03/2019 03/04/2019
IN E/3928/2005 '
3. E/COD/5008872010 | M0/50244/2019 29/03/2019 03/04/2019
IN E/50155/2019
|
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